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New Delhi this the 16" day of March, 2005,

Han'ble Shit Shanker Raju, Member{J}

1. Lila Ram

Sia Sh. Jarur Singh,
Rin P-107/4 Kabul Lineg,
Deini Cantt.

N3

Sural,

Sfo sh. Ram Sarup,

R/o TR/2, Old Kabui Line,
Delhi Cantt.

3. Bhim Bahadur,
Rio T-1/2 No.4 Polutyy Fam,
Deihi Cantt.

4. Munna Lal,
waorking as Mate undar GE(W),
MES Deihi, Cantt.

()}

QOm Prakash,
workling as Mate under GE (W),
MES Deihi, Cantt.

6. Giashu Ram,
working as Mate under GE (YY),
MES Delhi, Cantt.

~4

Ram Ratan,
working as Mate under GE{W),

MES Delhi, Cantt. Review

(through Sh. M.K. Bhardwaj, Advocaie)

Varsus

Union of india & Ors. through

1. The Under Secretary,
Ministry of Defence,
South Block,
New Delhi.

The Controller General of Detence
Aecounts, 57 Floor,
R.K. Puram, Mew Deihi

!\J

Ced

The Chief Engiheer,
Wiastern Command,
Chandi Mandiy, v

:;"‘h"

The PCDAWC),
Bi2fTech. Lhandtﬂaaﬁw ~

Applicants
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5. The AAQ (WC),
GEQ(A),Deini Cantt.

8. The GE{(W),
MES, Delhi Cantt, -
New Delhi. .... Respondsnts

(through Sh. Sanjeev Kumar, Advocate)

Order (Oral)
As the issue of interest is being probed into . and considered by the
respondents, learned counsel of the review applicants seeks permission to
. withdraw this RA. RA is dismissed as withdrawn with liberty.
' {Shanker Raju)
Member(J)

vt



